
    
 

   
 

  
 

        
      

       
 

      

            

 

      
   

        

    

 

  
     
     

  

      

 

   
  

    
  



TCP No.17l(M A}{I 120'1,6

Order
TCP No.17397-398/NCLT/MB/MAH/20L5

The pleadings being complete, oral submissions on main Company Petition

is partly heard. Both the parties are directed to file written submissions.

List this matter for further hearing on 8.2.2017.

B.S.V.
Member (]udicial)

V. NALLASENAPATHY
Member (Technical)
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